15™ VIDHAN SABHA
EIGHTH SESSION

PUNJAB VIDHAN SABHA SECRETARIAT
(LEGISLATION BRANCID

No 34-R1f2019/ q L' 8 8

A copy of the Punjab Sports University Ordmance 2019 (Punjab
Ordmance Nc 3 of 2019) promulgated by the Govemor smce the prorogatlon of
the last Sessmn of the Punjab Vidhan Sabha is sent herewith as requlred under rule
144(1) of the Rules of Procedure and Conduct of Busmess in the Punjab Vidhan _'
Sabha (Punjab Legislative Assembly) ‘ | 7 | ‘ g ’ .
2. The said Ordinance will be lald before the Punjab Vidhan Sabha
durmg 1ts Eighth Sessmn 2019 |
3. - | ~ This Ordinance shall cease to operate at the expxratmn of 51x‘ weeks |
from the re-assembly of the Punjab Vidhan Sabha or if before the explratlon of
that penod a resolutmn dlsapprovmg the same 13 passed by the Sabha under
Article 213 (2)(a) of the Constitution Qf Indla. |
4 : . Within this period of six weeks, ahy’Mémbe‘r maykaﬁef gi\?iﬁg three

 days" notice to the Secretary move a resblq;ién disapproving of the said Ordinance.

CHANDIGARH: '~ SHASHI LAKHANPAL MISHRA

 THE 1 August, 2019. D SECRETARY.
To

All Members of the Punjab thliari,Sabka.

 No. 34-RL-2019/ qugq , dated Chandigarh, the 1** August, 2019,

, ~ Copy forwarded to the Additional Chief Secretary Punjab,
Department of Sports & Youth Services, (Sports & Youth Services Branch),
Chandigarh with reference to his Department's letter No.8/72/2019-

 1AA/1537940/1, dated the 1.8.2019 for information. |
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UNDER SECRETARY
for SECRETARY.
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